NATIONAL COMPANY LAW APPELLATE TRIBUNAL
2"d & 3 Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

Dated: 101" November, 2022

NOTICE

Please take notice that the following matters listed on 11.11.2022 in the Court-111 will

not be taken up. The next date will be notified later.

S. No. | Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. | LA No. 1987 of Flat Buyers Association Winter Hills-77. | Manoj Kumar Manish K. Gupta-
2020 in Comp. IRP
App. (AT) (Ins) | VS
No. 926 of 2019 Sumesh Dhawan
Umang Realtech Pvt. Ltd. Through IRP
& Ors. Kunal Sabharwal
Abhishek
Srivastava-CS
With
Ankur Singhal
2. | Contempt Case Pooja Mining & Marbles Pvt. Ltd. Gautam Singh Manish Kumar
(AT) No. 28 of Gupta-IRP
2020 in Comp. | VS
App. (AT) (Ins) Sumesh Dhawan

Umang Realtech Pvt. Ltd.
No. 926 of 2019 Gaurav Verma
Through IRP & Ors.
Abhishek

Srivastava-R5

With




Contempt Case
(AT) No. 02 of
2021 in Comp.
App. (AT) (Ins)
No. 926 of 2019

Brilltech Engineers Pvt. Ltd.
Vs.

Manish Kumar Gupta, IRP

With

Ankur Singhal

Karan Rajpurohi
Abhijeet Sinha
Vijay Nair

Aditya Shukla

Contempt Case
(AT) No. 24-25

of 2021 in Comp.

App. (AT) (Ins)
No. 926 of 2019

Flat Buyers Association Winter Hills-77

Vs.

Manish Kumar Gupta, IRP & Ors.

Manoj Kumar

Abhijeet Sinha
Karan Singh

Vijay Nair

By order of Hon’ble Chairperson

-Sd/-

Registrar




